Title: Moved the motion for consideration of the Coffee (Amendment) Bill, 1998. (Not Concluded)
1411 hours

MR. SPEAKER: We shall now take up item no. 20.

... (Interruptions)

MR. SPEAKER: Please go to your seats.

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI SOMPAL): Sir, on behalf of Shri
Ramakrishna Hegde, I beg to move:

"That the Bill further to amend the Coffee Act, 1942, be taken into consideration."
... (Interruptions)

MR. SPEAKER: Motion moved:

"That the Bill further to amend the Coffee Act, 1942, be taken into consideration."
MR. SPEAKER: Shri Dhananjaya Kumar.

... (Interruptions)

MR. SPEAKER: We are on item no. 20, Coffee (Amendment) Bill.

... (Interruptions)

MR. SPEAKER: Since there are no hon. Members to speak on this, I will put the motion for consideration of the
Bill to vote.

... (Interruptions)

MR. SPEAKER: Please go to your seats.

... (Interruptions)

MR. SPEAKER: Now the House stands adjourned to meet again at 3 p.m.
1413 hours

The Lok Sabha then adjourned till Fifteen of the Clock.

15.00 hrs

The Lok Sabha re-assembled at Fifteen of the Clock. [Shri Basu Deb Acharia in the Chair]
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MR. CHAIRMAN (SHRI BASU DEB ACHARIA): Now we shall take up the Coffee (Amendment) Bill.
... (Interruptions)

SHRI ARIF MOHAMMED KHAN (BAHRAICH): Sir, before the Coffee (Amendment) Bill is taken up...
(Interruptions)
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, I understand that the House is in possession of
the Coffee (Amendment) Bill.

... (Interruptions)

MR. CHAIRMAN: Hon. Members, please do not disturb the proceedings of the House.

SHRI VARKALA RADHAKRISHNAN: I cannot support the Bill straightway. There are reservations.
(Interruptions)
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How can they challenge the ruling of the Hon.Speaker? They cannot challenge the ruling of the Hon. Speaker.
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SHRI G.M. BANATWALLA (PONNANI): Sir, I had demanded division on the Women's Reservation Bill.
MR. CHAIRMAN : As that Bill has already been introduced, the objection cannot be raised now in regard to the
introduction of the Bill.
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SHRI BUTA SINGH: Sir, the Rules of the House must be followed. (Interruptions)
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SHRI AKBAR AHMAD (AZAMGARH): Sir, we wanted a division at the time of introduction of the
Constitution (Amendment) Bill to provide for reservation for women. (Interruptions)
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1536 hrs. (At this stage Shri Buta Singh,Shr1 Akbar Ahmad and some other Hon. Members came and stood on
the floor near the Table)
MR. CHAIRMAN: The House now stands adjourned to meet at 4.30 p.m.



